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ORDER(ORAL)

PER: SURESH KUMAR MONGA, MEMBER (J)

Learned counsel for the petitioner, at the very outset, stated that the
petitioner does not wish to pursue the present Contempt Petition and, therefore,

he may be permitted to withdraw the same.

2. In view of the above statement made by learned counsel for the petitioner,

the Contempt Petition is hereby dismissed as withdrawn.

(RAKESH KUMAR GUPTA) (SURESH KUMAR MONGA)
MEMBER (A) MEMBER (J)
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